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5.9.2003 Present TheL Hon'ble I. Justice D,N, 
Chowdhury, Vice—Chairman. 

. F~ l 

Heard Tvirs. P. Buzarbaruah, 

learned counsel for the applicants ahd 

also Ns. R.S. ChGJdhury, learned counsel 

for the Respondent Nos. 2,3 and 4. 

Its. P. Buzarbaruah, lea±id. 

counsel for the applicants has statd 

that there Is a possibility Mr  resoaving 

the matter outside the tribündl. Theef ore, 

she has been instructed not to press the 

application at this stage. 

Considering the facts and 

circumstances of the case.arid also the 

prayer of the learned counsel for the 

applicants, the application is dismissed 
on withdrawal with liberty to the applican 15  

to move this Tribunal again if such 

occassion arises. 
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I 
IN THE CENTRAL 	 ATIVE-TRIBUNAL 

GAATI BENCH 

O.A. NO  

r. R.C.Upadhya 

and others 

= VERSUS = 

ion of India & others 

'•I 	Details of the application 

Name of the applicants : 	As below 

ii) Father*S  name 

l
iii) Age 

iv)'Designatibn 

(v) Office Address 

as follows : 

Dr.R.C.Upadhya, 
Director?  NRC -O (ICAR) 
Gangtak, Sikkim, 

Dr,K.M.Bujarbaruah, 
Director, ICAR, NEH Region, 
Barapani, 
Meghalaya. 

Dr.M.K.Bhattacharjee, 
- Director, NRI-Y (ICAR) 
DIRANG, 
Arunachal Pradesh. 

cz 

0.. 2. 
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(vi) Address of service 	• As 
of Notice 

Respondents with Address 	: 1. 

 

 

above. 

Union of India, 
Ministry of Agriculture 1  
Krishi Bhawan, 
New Delhi - 110 001. 

Secretary, 
Department of Agricultural 
Research And Education (DARE), 
Government of India 

And 
Director General, 
Indian Council of Agricultural 
Research, Krishi J3hawan, 
New Delhi - 110 001, 

Secretary, I.C.A.R. And 
Additional Secretary, D,A.R.E. 
Government of India, 
Krishi Bhawan, 
New Delhi-hO 001. 

4. Indian Council of Agricultural 
Research Complex for NEH Region, 
Barapani, Shillong. 

Particulars of the 	: The application is made against 
Order against which 
the application is 	the Memorandum NO. 1 (16)12001- made. 

Pes.IV Dated 11-3-2002 - 

Rejecting the claim for granting 

revised pay scale of Rs.18,400 - 

Rs.22 0 400/= to the Petitioners, 

which, scale has been recommended 

by the Chadha Committee, 

Jurisdiction of the Tribunal : 

The applicants declare that the Respondents have centres 

through out the country, having one of its Institute at Barapani, 

Meghalaya, for the NOrth-Eastern Region with the jurisdiction 

of this Hon'ble Tribunal. 

•.. 3. 



That the applicants herein had filed Representation 

before the competent authorities as per direction of this 

. 
-. . 3. 

Limitatjo : 

Hon*ble Tribunal, which has been rejected by the competent 

Authority vide Order dated 11-3-2002, As the Petitioners are 

posted in different parts of the country some time was required 

to co-ordinate and take a decision and some delay has been 

caused due to the absence of the conducting counsel of the 

Petitioners and shifting of of fice chamber of the counsel, 

due to which delay of about 3 months has been caused for 

which petitioners are filing separate application for condo-

nation of delay. 

	

4. 	Facts of the Case : 

	

4.1 	That the Indian Council of Agricultural Research 

(ICAR) is a registered Society registered under the Society's 

Registration Act. It is an autonomous Body governed, mutatis 

mutandis, by the Government of India Rules and Regulations. 

	

4.2 	That the main functions of ICAR are to conduct, 

co-ordinate, Plan and execute agricultural research education 

and extension in the country through a network of Institution 

spread over the country. 

The President of the Society is the Union Minister 

of Agriculture. The Head of the Office a is the Director 

General who is also the ex-officio Secretary to the Govt. of 

India, Department of Agricultural Research and Education. 

The D.G. is assisted by 8 Deputy Director General and Assistant 

Director General besides the Secretary, ICAR, who is a Senior 

S.. 4, 
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I.A.S. Officer, ICAP has a governing Body consisting of 

Senior Officials from Government of India. It also has 

different regional Committees for each region of the 

country, I.C.A.R. has around 80 Research Institutes, 8 project 

Directorate, 8 Zonal Co-ordinating Units besides All India 

Co-ordinated Research Projects and Network Programme throughout 

the country with a total Scientific and Teaching Manpower of 

around 30,000 strong personnel0 

	

.4.3 	That the ICAR which is a Scientific Organisation 

involved in Agricultural Research and Education, there are 

two Organised Services in the Scientific Category, one is 

the Agricuft.tural Research Service (As)consisting of Scientists, 

Senior Scientists, Principal Scientist, and other equivalent 

grades, and the other is the Research Management Position (RMP) 

comprising of Deputy Director General (DDGS)S  Assistant 

Directors General (AixS) Directors, Project Directors and Joint 

Directors of National Institutes and National Academy of 

Agricultural Research Management (NAARM). 

The RMPS are kept outside the ARS and are filled on 

tenural basis for a five years period. For each post - 

appropriate qualifications and duties have been prescribed 

for filling up through open advertisement on All India basis 

through Agricultural Scientists Recruitment Board (ASRB). 

	

4,4 	That the RMPS, which are above the peak Cadre of 

Principal Scientist in Scientific Line, have much higher 

responsibilities, duties than the •Principal Scientist. The 

duties, responsibilities and. functions of these different RMP - 

posts are as follows - 

S.. 5 
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(I) Assistant Director General - These posts are 

in the Head Quarter at Lelhi. They assistg the Council in 

forrnulating Policy Guidlines and Strategies to plan, 

implement and monitor aricultural Research/Education and 

extension Programmes. 

(ii) Directors of ICAR Institutes located through out 

the country. The Direct and to develop new based mandate, 

location specific resea h projects and to implement the 

policiee through the Scentists uptO the level of Principal 

$cientist, who assist tl-fe Director in Research, Education and 

extension activities. Bsides the Directors are to manage the 

nstitutions through efective administration including finance., 

The Scientists and othe4 staff are answerable to the Directors. 

Project Diretors. - Similar activities as above but 

they are responsible fort a specific project activities in the 

Institute, 

Joint Directoxfs of Deemed to be Universities - 

ICAR has 4 deemed Universjties viz IARI (Indian Agricultural 

esearch Institute), New Delhi, IVRI (Indian Veterionary 

Research Institute), Bareilley, NDRI (National Dairy Research 

Institute) Karnal, and CIFE ( Central Institute of Fisheries 

ducation ) Bombay. The Directors of these Institute are also 

the Vice Chancellors of the University and their rank is 

similarly to the rank of Deputy Director General of ICAR, who are 

in fixed pay group. The Joint Directors of these 4 Institutes are 

therefore equivalent to the Directors of other Institutes, 

0.. 6. 
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(V) Joint Director NAARN - The Directors of this 

Institute also enjoys the status of Deputy Director General - 

hence the Joint Director is equivalent to the Director of 

other Institute. 

4.5 That upto 1-1-86, pay scale of all these category of 

staff (RMps) was different from the other Scientific staff. 

Even the designation of Scientists were different as iddicated 

below :- 

Sl.NO. Designation Pay scale 	Duties 

1. Scientist - 
	1 700 - 1300 	Research 

(Entry point) 

2. Scientist - 1100 - 1600 

3. Scientist - S3  1500 - 2000 

(Also becomes Head of 
• the Division.However,  

there may be other 5 3  
Scit1ts in the 
Sub-Div1sjo), 

4. Scientist S4  1800 - 2250 	Director of the 
Institute and ADGg, 

 Scientist S5  2000 - 2500 

 Scientist S 6 2500 - 3000 Deputy Director 
General Vice Chancellor 
of Agriculture Univ. 

Scientist S8 Fixed Director General 

4.6 	That the 4th Pay Commission had redesignated the Scientific 

Cadres and merged the Scale of RMPs (Director ahd above i.e. 54  
and S 5 ) in the following Cadre : 

Slo. 	Desjantic 

 Scientist 2200 -000 
 Scientist 

Selection Grade 3000 - 4500 
 Senior Scientist 3700 - 5700 
 Principal Scientist 4500 - 7300 

5. Deputy Director 
General/V.C, (Fixed) 7300/ 

... 	7 
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4.7 	That as would be evident from the above two tables, 

Grade 4 and 5 in Table 1 were merged with Grade 3 thereby 

abolishing Scientist S 4  and 35  grades i.e. the Grades of 

JDirector/ADGS. They also made an additional Grade between 

Grade 1 and 3 of Table 1 and this Grade was redesignated as 

Scientist Selection Grade ( as in Table 2 ). The Grade 

seniority of ADO's and Directors were thus hampered. 

4.8 	That being aggrieved the ADGs and the Directors then 
I 
represented their case to the President of ICAR, who is the 

Union Agriculture Minister to review the pay structure and 

suggested to consider a scale of Rs.5900 - 7300/= i.e. between 

the scale of Principal Scientist and Deputy Director General 

for them. The then Union Minister of Agriculture - Dr. Balaram 

Jakhar had then written4 to the then Finance Minister Dr,Manmohan 

Singh to consider a scale of Rs.5900 - 7300/= for the ADGs and 

he Directors. The Finance Minister vide his D.O. letter No.34/ 

E-iIi-95 dated 24/27 Nov 1995 replied to the Agriculture Minister 

saying - "I am informed that the ICAR has adapted UGC scales 

of pay for its Scientists. I am also told that the UGC have 

approved a Pay Commission for reviewing the pay structure of 

University teachers. 1 would, therefore, suggest that the ICAR 

may await the recommendation of the UGC pay Committee". This 

indicate that the then Finance Minister was favourable to the 

proposal of granting a higher scale to the ADGg and Director of 

ICAR. 

4.9 	That on the persistent request of the ADGs and Directors, 

the then Hon'ble Minister of Agriculture and President of IAR 

in 1996 - appointed a Committee under the Chairmanship of Dr.K.L. 

Chadha to look into the anomaliths of 4th Pay Commission and also 

recommended 5th Pay Commission Scale for ICAR Scientist, The 

Committee after going through all the anomalies of 4th Pay Commission 

•.. 8. 
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report and considering the duties and responsibilities of the 

Iv1p Category had recommended that - 

The Committee has noted with concern that such an 

important issue of merger of RMp with Scientific Cadre which 

has damaged the fabric of ICAR Research Management System has 

tiot been resolved so far despite conscious efforts. The Committee 

is concerned that it is high time that this is rectified and the 

bngoing concept of RMP as approved by the Cabinet is restOred. 

The Committee therefore recommended that the Directors of 

Institute/Np.Cs, PDs, ADGs, Joint Director of National Institute 

KDeemed Universities) and NAARN, may be placed in the pre-revised 

jay scale of Rs.5900 - 7300 as on 31-12-95 on notional basis and 

be given its replacement scale of Rs.18,400 - 22,400 w.e.f. 

i.1.l996' 

A copy of the Chadha Committee Report is annexed herewith 

as Annexure I. 

4.10 The 5th Pay Commission, however, has given the following 

ay scale to ICAR Scientist : 

Sl,No. Designation Equivalent Post Pay Scale 

 Scientist Lecturer 	Rs.8000 - 12000 

 Scientist 3r.Sa1e Lecturer Sr,Scale Rs.10,000 	- 15,200 

3 Sr. Scientist Associate Professor :  Rs.12,000 	- 18,300 

4, Principal Scientist Professor Rs.16,400 - 22,400 

5. Pro-Vice Chancellor Pro-Vice Chancellor Rs.18,400 - 22,400 

Vice Chancellor Deputy DG(Fixed) Rs.25 1 000/= 

4011 That as would be seen from the above in the University 

pattern, there is a scale between Processor and Vice Chancellor ie. 

the post of Pro-Vice Chancellor, which is Rs.18,400 - 22,400, This 

•.. 9. 
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This scale as per 4th Pay Commission was Rs.5900 - 7300/= the scale 

IcAR Directors and ADGs were asking for. 

412 That it may be submitted that as the duties and 

responsibilities of RMP viz ADGS, Directors,Project Directors etc* 

are much higher than that of Principal Scientist and in view of 

the facts stated above, it is logical that keeping the concept 

of 'more work more pay' the RMPs be given a scale higher than the 

Principal Scientist. The fact that the duties and responsibilities 

of the RMP are higher than that of Principal Scientist has also 

been admitted by the IndIan Council of Agricultural Research vide 

Office Order No. F, No.8-3/99-Per IV dated 18.7.2001, 

Copy of the Order dated 18.7.2001 is annexed herewith as 

A:nnexure II. 

4.13. That the ADs, Directors, Project Directors, Joint 

Directors of deemed Universities and NAARN again filed a 

Representation to the Honble Union Agriculture Minister and 

Prime Minister of India on 15,7,99 claiming the pay scale of 

Rs. 18,400 - 22,400/=. 

Copy of the Representation is annexed herewith as 

Annexure III. 

4.14 That though the Petitioners were given verbal assurance 

by the competent authorities that the matter is under active 

consideration and there is hope of getting the pay scale of 

Rz,18,400 - 22,400/=, but the authorities failed to issue any 

effective order, 

The Respondent I.C.A.R. on 6-9-2000 vide F.NO. 1(15)/99-:per IV 

dated 6-9-2000 had epressed that the Council feels that the RMPS 

C other than DDGS) should be given the scale of Rs.18,400-22400 

and its denial is not in the overall interest of the 0rganisation 

... 
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Copy of the Order No.F.No. 1 (15)/99 Per-IV 

dated 6-9-2000 is annexed herewith -  as Annexure IV. 

4.15 That as the authorities failed to consider and pass 

any effective Order for granting the revised higher pay 

scale of Rs,18,400 - 22,400/= to the RMPs - the present 

Petitioners alongwith 55 others approached this Hontble 

Tribural and filed the application being registered as 

0.A. No. 25 of 2001 - Dr. R,P.Kachru & others VS. U.O,I, 

and others. 

This Hon'ble Tribunal after hearing the parties of 

both sidespasséd an Order dated 26-9-01 directing the 

petitioners to file fresh Representation individually before 

the Secretary within three weeks from the date of the Order 

and further directed the authorities to consider such 

Representation within three months alongwith other Representa- 

tion already filed and take appropriate decision on the 

matter within the time specified. 

It may be submitted that the Hon'ble Tribunal in its 

Order dated 26-9-01 has observed and opined that - the matter 

deserves full consideration by the appropriate authority on 

assessing all aspects of the matter. 

Copy of the Order dated 26-9-01 is annexed herewith 

as Annexure V. 

4.16 That as per the direction of the Hon*ble  Tribunal 

the Petitioner filed Representation individually before the 

Respondent. 

4.17 	That the Respondent on 24.1.2002 filed a Misc. 

applicatio.n before this Hon'ble Tribunal praying for extension 

• 	
of time for 4 months for obtaining the decision from the 

Ministry of Finance and for compliance of this Tribunal Order 

... 	11, 



and this Hon'ble Tribunal on 25-1-02 granted 3 months time 

for implementation of the Order. 

Copy of the application for extension of time is 

annexed herewith as Annexure VI. 

4.18 	That the Respondent on 11-3-02 vide Memorandum No, 

1 (16)/2001-Per IV, rejected the claim of the Petitioners 

holding, that they are not entitled to the revised scale of 

RSe18,400. - 22D400/. 

Copy of the Memorandum dated 11-3-01 is annexed 

herewith as Annexure VII. 

5 • 	GROUNDS FOR RELIEF WITH LEGAL PROVISION : 

511 	That it is submitted that as brought out in the 

foregoing paras that it is an admitted position that the 

duties, responsibilities of RMP are much higher than the 

Principal Scientists and in view of the corresponding pay 

structure of the Universities, the RMPs are entitled to pay 

scale at per with the Pro-Vice Chancellor of the Universities, 

5.2 	That RMPS are entitled to the higher pay scale at par 

with the Pro-Vice Chancellor for the following reason also : 

To become a Director of ICAR Institute and the ADG of 

Head Quarter including the Jt. Directors of Deemed Universities, 

the essential qualification is that the Candidate has to 

possess 5 years experience as Principal Scientists. Moreover, 

they have to go through an All India Selection Process. 

- 	 - 	 - 	

. 

Several Principal Scientists in an Institute work under 

the control of the Director of the Institute and the Directors 

also write their Confidential Reports. Similarly, the Assistant 

Directors Generals oversee the activities of the Institute and 

he is also the member of Institute Manament Committee, 
.., 12. 
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(c) 	While the Principal Scientist is responsible only 

for his research project and informing the outcome to the 

Director, the Director has to provide each of the Principal 

Scientist with work direction, facilities etc. The Director 

can also recommend initiation of enquiry, disciplinary 

proceedings etc* against all Scientists including the Principal 

Scientist. 

The Director is responsible for the overall growth and 

development of the Institute besides arranging finance etc* 

f or the Institute through Planning Commission. 

Due to similar scale with the p5, the Directors and ADGs 

who have to do 100 times more work than them, have been depried 

of their claim of a higher scale. 

5,3 	That it is a settled position of Law by judicial 

pronouncement that there should be'equal pay for equal work 

and not 'equal pay for unequal work'. 

As it is an admitted fact that the duties and 

responsibiies of RMPs, mode of recruitment cannot be compared 

with that of Principal Scientist and a higher pay scale for P.MPs 

has also been recommended by the Chadha Committee and the same 

view is expressed by the Indian Council of Agriculture Research - 

'non granting of the recommended higher scale to the RMps and 

giving them the same pay scale with Principal Scientist is 

highly discriminatory and against the underlying principle and 

spirit of the legally settled principle 'equal pay for equal work 

:The RMp is not comparable with the post of Principal Scientist 

either from the point of view of duties and responsibilities or 

mode of recrujtment, 

... 13, 
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5,4 	That it is also submitted that the PMPS were 

getting a different higher pay scale than the Scientific Cadre 

post all along. As such, merging their pay scale of RMPs 

with Principal Scientist is highly discriminatory. 

	

5,5 	That keeping in view the mode recruitment, the ± 

higher duties and responsibilities of RMP, the recommendation 

and observations of the Chadha Committee, as well as of the 

Council and as per the established legal position, it is 

necessary that the Pps he given the pay scale of Rs.18,400 - 

22 1 400/= at par with the Pro-Vice Chancellor of the TJniversi-

ties. 

	

5.6 	That the grounds on which the Petitioners Representations 

have been rejected are not valid which is arbitrary decision 

and contrary to the Council's own stand taken earlier. 

The RMPS( Asstt. Director General, Directors, Joint 

Director of National Institute) had pay scale of Rs.1800 - 2250, 

2000 - 2500 during the third pay scale and these positions were 

Ex-Cadre posts not counted with Scientists. However, during 4th 

Pay Scale, the pay scale of RMPS were merged with that of 

$cientists and a uniform scale of Rs.4500 - 7300 was given to 

them which was protested by the RMP5 and the matter was taken up 

by ICAR ( who supported the demand of the PPS for higher pay 

scale) with the Ministry of Finance. Meanwhile the 5th Pay 

Commission came. The Chadha Committee constituted by the Agri-

culture Minister strongly supported the demands of higher scale 

for the RMPs and was also supported by ICAR. 

	

5,7 	That it is submitted that the AMPs who have been 

shouldering higher responsibilities, have been given the pay 

scale of the Principal Scientists for whom they are the reporting 

Officers, write their ACRs, grant leave etc. This fact of higher 

... 14. 
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çe'sponsibilities of the RMPS has been recognized by the Council, 

It is a grave injustice to treat the RMPs at par with the 

Principal Scientists. The RMP have no option but to approach the 

Hon'ble Tribunal for redressing their long pending grievance. Some 

of the PMP has already retired from service without getting the 

.letitimate pay scale claimed by them. 

6. 	Details of the Remedies exhausted: 

The applicants filed Representation to the ahthorities 

which has been rejected. 

V. 	Matter filed in any other Court : 

No case, application has been filed in any other Court. 

8T 	 Relief sought : 

It is prayed that the Hon'ble Tribunal be pleased to 

pass necessary Order/Direction for granting the pay scale of 

Rs,18,400 - 22,400 to the PvIPs namely Assistant Director General/ 

Pirector/Project Director/joint Director of Deemed Universities 

and NAARN w,e,f, 1.1.96. 

91 	 The applicants pray for permission to move this appli- 

cation jointly in a single application under Section 2 4 (5) 

(a) of the Central Administrative Tribunal (Procedure) Rules 1985 

s the relief sought for in this application by the applicants 

are common, therefore, they pray for granting leave to approach the 

iIon'ble Tribunal by this common application. 

0. 	Interim Relief : 

... 15, 
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Particulars of the postal Order 

Postal Order No. 

Date: 	/_72O03 

p, 	

3/.IZALbPL6?. Issued from : 

Payable at : 

st of Enc losure : 

1. Annexu re I - Report of Chadha Committee. 

Annexure II - Order No.F.No.8-3/99-Per IV 

Dated 18-7-01 

Annex ure III- Representation dated 15-7-99 

Annex ure IV - Order F.No. 1 (15)/99-per IV 

Dated 6-9-2000. 

Annexure V - Copy of Order dated 26-9-2001 

Annexure vi - Copy of the application for 

extension of time. 

7, Annexure vii- Copy of Memo dated 11-3-0:1. 

(rxc)L--f ~ 	
I 

"Wy"t lone Humble P 
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AFF_IDA V I T 

, Dr. Kamal Malla Bujarbaruah, Son of 

L) A.M.Bujarbaruah, aged about 	years, working as 

Director, M ICAR, NEM Region,Barapani,Meghaiaya, one 

of the Petitioners in this application, do hereby solemnly 

affirm and declare as follows : 

10 	 That I am one of the Petitioners in the instant 

application and as such, conversant with the facts and 

circumstances of the case and also I have been authorised 

by the other applicants to sign this application. 

2. 	That the statements made in pares J to 

of this application are true to the best of my knowledge 

and belief, which are also m atter of record and those in 

paras5 , -b /0 are my humble submission before the Hon'ble 

Tribunal nd I sign this on this the /2 Day of Tat.1 
2003, 
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INDIAN AGRICULTURAL RESEARCH INSTITUTE 
NEW DELHI-lb 012 (INDIA) 

Prof. K.L. Chadha 
Ph.D., D.Sc. 
ICAR National Professor (Horticulture) 
Division of Fruits and Horticultural Technology 

To 

Union Minister of Agriculture and President 
Indian Council of Agricultural Research 
New Delhi 

Dear Sir, 

I have great pleasure in submitting the Report of the Pay Revision Committee for Agricul-
tural Scientists/Teachers of the Indian Council of Agricultural Research and the State Agricultural 

Universities. 

Immediately ater the report of the Committee to Review the Pay Scales of Universities and 
College Teachers was received I was assigned the task of heading the present Conunittee by the 
then Hon'le Agriculture Minister and President, ICAR. Having regard to the terms of reference, 
the Commiuttee deliberated at length on the issues involved and held consultations with a large 
section of the scientific community involved in agriculutre, animal sciences, fisheries and allied 
sciences, research and agricultural education, through correspondence and meetings as described 
in the report. The Committee had also the benefit of interaction with the eminent SCientiStS in the 
ICAR system and agricultural universities. Although the Committee did considerable home work, 
the report could not be submitted as the recommendations of the Committee were required to be 
harmoniSed with the final decision of Govt. of India on the pay scales and service conditions of 
university teachers, which was announced only on Nov. 6, 1998. 

In view of the fact that agricultural services in ICAR and SAUs are quite distinct to those of 
traditional universities, it was very difficult for the Committee to recommend pay scales and ser-
vice conditions for scientists in National Agricultural Research System within the overall frame-
work of the MFIRD pay scales and service conditions for university and college teachers.) 

From the analysis given in the report, distinctness is apparent in terms of higher qualifica-
tions prescribed for recruitment of scientists, diverse IlinctionS like policy planning, administra-
tion, research, extension, teaching etc., commitment to research leading to 

productfteCl1fl0lo in 

rural and remote areas. Besides, the system comprises scientists teachers from diverse areas like 
agriculture, veterinary, engineering, btechflol0gy, system analysis etc. 

(iii) 
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t. 
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5. 	In spitc of this, Ibe cornmittCC has by and large cofincd itself to recommend pa scales 
services within the framework of UGC pay scales.:How', in the interest of keeping the system 
vibrant and in view of the changing national and global environment in the area of science an 

• 	technology, the committee has made some deviations from UGC system as follows: 

Revival of Research Management Positions approved by the Cabinet in the scale of Rs 18400- 
22400 which suffered a major setback afler the adoption: of UGC pay package in 1986. 

m 	at par with UGC with the exception Flexible complementing syste almost 	
that scienttiSt/ 

teachers will reach the maximum pay scale of Rs.22000-24500 via the scale of Rs 18400- 

22400. 
• (iii) 	

Provision I or non-consultancY allowance in order to discourage the scientists spcndirg 

their time for private consultancy.' 

(iv) 	Recommendation for removal of stagnation of scentiSt .S in various gmdes. 

6. 	
The ahovc mentioned recommendations, if approvcd will go a long way in removing di- 
contentment among the scientific community which, in turn, will result in improved agii- 
culture production. 11 hope the Govt. of India will give due consideration and accept the 

; recommendations made by the Committee jn 1010. I also hope and trust that scientiStS/ 

teachers will also rise to the occasion to, meet the future challenges in changing global 
scenario and do their duty as an inteal pa of the Society. 

With best regards, 

Yours sincerely, 

K.L. Chadha 
Date: Novembec 30, 1998. 	 Chairman 
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PRESENTATION TO RASTOGI COMMITTEE 

1.18 	The ICAR presented its case on issues concerning pay scales and service conditions 
including anomalies resulting from the implementation of UGC pay scales, corresponding to 
the IV Pay Commission to the Rastogi committee constituted by UGC (office Memo. No. 3-
194(PS) dated 24th August, 1994). The committee considered the ICAR presentation and 
observed in its report (para 6.4.8 page 112), as follows: 

"Representations have been received from organisations such as Indian Council of 
Agricultural Research and State Agricultural Universities which have adopted the 
UGC scales of pay in respect of their staff. Since in our deliberations and recommen-
dations, we have generally taken note of universities coming under the purview of 
UGC, as per our terms of reference and not other institutions which have adopted 
these scales of pay, it is only logical that these organizations are given sufficient flex-
ibility by the Central / State Governments at the time of change over to the new scales 
of pay, subject, of course, to their keeping withjn the broad framework of the recom-
mendations of this Committee as well as the Central Pay Commission". 

CONSTITUTION OF COMMITTEE BY ICAR 

1.19 	In view of the above observations of the Rastogi committee and the uniqueness and 
size of the system, the Union Minister of Agriculture and Cooperation, GOl, and President, 
ICAR Society constituted a Committee vide office order No. 1(8)/99 Per IV dated the Sept 5, 

1997 comprising: 

Dr K L Chadha 	 Chairman 
ICAR National Professor (Hort.) 
and former DDG(H) 

Dr S L Mehta 
DDG(Edn.), ICAR 

Dr Mangala Rai, 
DDG (CS) and President ARS Forum, ICAR 

Dr K Pradhan, 
Vice-Chancellor, 
Orissa University .  of Agril.Technology, 
Bhuvaneshwar 

Shri B K Chauhan, 
Secretary, ICAR 

Member 

Member 

Member 

Member 

I L! 
1 

Sh. N Parthasarthy, 
FA (DARE) 

Capt. R K Marwaha 
Director (F), ICAR 

Member 

Member-Secretary 
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CHANGES IN COMMITTEE MEMBERSHIP 

l.2() 	Shri N. ParthasaratllY compicted his deputation term and was relieved from ICAR on 

28.1.98. Similarly, Capt. Marwaha retired from the Council's service on 28.2.1998. In their 
place, Shri Rakesh took over as FA, DARE w.e.f. 9.7.98 and Shri G. Prasad as Director (Per

-

sonnel) w.e.t 12.5.98 respcctivClY. Dr Pradhan who was ViceChanCel10r at BliuhaflCSl'& at 
the time of the constitutiOfl of Committee is at present VC of Rajasthan Agricultural 

University at Bikaner. 
TERMS OF REFERENCE 

1.21 	
The terms of reference of the Committee are as follows: 

• 	
To consider the recommendations made by the Rastogi Committee and to 
recommend a suitable pay package for the scientific staff of the ICAR 

,  keeping in view the changing national and global environment in the area of 
S&T, within the overall recommendations of Rastogi Committee and Fifth 

Pay Commission. 

• 	
To look into anomalies, if any, still existing due to switch over from Govt. 
scales to UGC pay package or otherwise and suggest remedial measures. 

To review the present promotional policies and suggest changes if any, to 
meet the organisatioflal needs, within the overall framework of the Rastogi 

Committee Report. 
A copy of the 0111cc order constituting the Committee is given in AnnCXUrC I. A state-

ment showing pay scales of Scientists and Teachers in ICAR, SAUs and UGC from 111 Pay 

Commission onwards is given in Tables 2-4. 

	

I: 	eatio 	

Table 2. 

rd 
ARS 

up to 1972 	1-1-73 	(1-1-76) 	(1-1-86) 	by ICAR 

164 

Scientist -1300 	2200-4000 
S-i Scientist 	 350-900 	650-1200 	700

. 2200-4000 

400-950 	700-1300 

S-2 Scientist (Sr. Scale) 	
3000-5000 

Senior Scientist 	700-1250 	1100-1600 	1100-1600 	3000-4500 	3700-5700 

S-3 principal Scientist 	1100-1600 	1500-2000 	1500-2000 	3700-5000 	4500-7300 

PC/Head Divns/ 	1300-1601) 	1800-2000 	1500-2000 	3700-5000 	4500-7300 

S 	
1300-i 800 

tation. 	 0-2250 	4500-5700 	4500-7300 

S-4 ADG,DireCtOrs of 	1300-1800 	1800-2250 	180  

some Institutes 	1600-1800 	2000-2250 

S-S DirectorS/ 	 1600-2000 	2000-2500. 2000-2500 	5 100-6300 4500-7300 

• 	 Jt. Director of 	1800-2000 	
5900-7300 

Deemed Univ. 	 . 	

as personal to 
some Directors 

S-6/ DDG/DireCtOrs 	2000-2500 	
-3000/ 5900-7300 	7600 fixed 

2500-3000/ 2500xed 

• 	S-7 Deemed Univ. - 	 3000 fixed 	3000 fi  



L 

Table 3. SAU pay scales over vaous CPC's 

Designation UGC up to UGC 1-1-73 UGC UGC approved by HRD 
1972 (R&D) (1-146) 1-1-96 

Lecturer 350-900 650-1 20b 2200-4000 8000-275-13500 
400-950 700-1300 

Lecturer (Sr. Scale) 3000-5000 10000-325-15200 
Lecturer (Selection 700-1250 1100-1600 3700-5700 12000-420-18300 
(Iiade)/Reader 
Professor 	 - 1100-1600 1500-2000 4500-5700 .16400-450- 

(Sel. Grade) 20900-500-22400 
4500-7300 

Associate Deans 1300-1600 1800-2000 4500-7300 16400'450-20900- 
1300-1800 500-22400 

Deans/1)irectors 1600-2000 2000-2500 4500-7300 1 8400_50022400* 
ResearchJDirector 1800-2000 
ExtensiOn 
Vice-Chancellors 2000-2500 2500-3000 7600 fixed 25000 
*Replacemen t scale of Pro-Vice-Chancellor 

Table 4. Pay scales under UGC system 

Designation UGC up to. UGC 1-1-73 UGC UGC (1-1-96) 
1972 (R&D)  

Demonstrators/Tutors 325-575 550-900 1740-3000 5500-1 7-9000 
Lecturer 350-900 650-1200 2200-4000 8000-275-1 3500 

4e0-950 700-1300 
Lecturer Sr. Scale 3000-5000 10000-3251200 
Lecturer (Selection 700-1250 1100-1 600 3700-5700 12000-420-18300 
Grade)/Reader 
Piofissor (Selection 1100-1400 1500-1800 4500-5700 16400-450-20900- 
Grade) 500--22400 
J'rotessor 1100-1600 1500-2000 4500-7300 12000-420-18300 
Principle of Colleges QQ1QcJ. (minimum to he fixed 

at 12640 
4500-7300 16400-450-20900-500- 

22400 (mm. to be fixed 
at 17300). 

Pro -Vice-chancellor 5900-7300 18400-22400 
Vice-Chancellor . .. 7600 fixed . 25000 fixed 
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4.40 	FA also observed that pay scale of Rs 5900-7300 was already available to the Pro- 
Vice-chancellors under the UGC system and is not a fresh introduction. No equation was 
drawii between Directors ot the lnstitute/ADGs with Pro-Vice-chancellor at the time of IV Pay 
Commission and there is no justification for doing it now. Tle Committee however, had seen 
from ICAR records that the council was very much aware of this fact and as stated in paras 
4.36 to 4.38 on pages 41 and 43 of this chapter, the grade of Rs 5900-7300 had been proposed 
for RMP posts in the ICAR. This issue was actively pursued with finance and the Finance 
Minister vide his letter D.O. No. (34)-E.III/95 dated 27th November, 1995 replied to the 
Agriculture Minister, "I would suggest that the ICAR may await the recommendations of the 
UGC Pay Committee (Annexurc-7)." Thereibre, the issue is still awaiting consideration ol'the 
Ministry of Finance and is very much relevant for the Committee to deliberate and give its 

recommendation upon. 

4.41 	RecommendationS : 
In view of justification emerging from above paras, the 

committee makes the thllong recommendations  

The Committee has noted with concern that such an important issue of merger 
of Research Management Positions with scientific cadre which has damaged the 
fabric of ICAR Research Management System has not been resolved so far 

despite conscious efforts. The Committee is concerned that it is high time that 
this is rectified and the ongoing concept of RMP as approved by the Cabinet is 
restored. The Committee, therefore, recommends that the Directors of Institutes! 
NRCs and PDs, ADGs, Joint Directors of National Institutes (Deemed University) 
and NAARM, may be placed in the pre-revised scale of Rs 5900-7300 as on 
December 31, 1995 on notional basis and be given its replacement scale of 
Rs 18,400-22,400 w.e.f. January 1, 1996. 

-p 
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1 2 	 3 	 4 6 7 8 9 10 

Prinupal of 4500 7300 	16400 22400 	- 	 - Project' 4500 7300 16400 22400 5 sears - 

Colleges . 	 Miii. to be Coordinatorç a supervision 18400-22400 . 

fixed at HODfReg. . allowance of 

17400 	. StnJit. Dir. Rs. 1500/- 

. ofotherthan 
. 

• 	 ••- 
deemed.Univ. . 

Zonal Coord.. 

•0• 

Pro Vice 5900 7300 	18400 22400 	- 	 - Sr Pnncipal 4500 7300 18400 22400 5 sears or Initial indirect 

Chancellor Scientils/Dir. and 28 years as assessment to those 

•••, 	 .. . of Instt/ 5900-7300 Principal tth 8 ye 	as 

NRCsfProj Dte/ Scientist Prinupal Suentist or 

ADG/.ft 	Dir.  Rs 5900/ as basic 
' 	 _•_•l. 

• 	 of IARIJ 	 . 	 salary 

IVRIINDRII 
• 	 NAARM 

Professor of 	- 	 2200-24500 	- 	 - 	 Scientist of 	 22000-24500 	5 years or 

Eminence 	 Eminence 	 8 years total 

Vice- 	7600/- 	25,000/- 	- 	 - 	• Direct.orsof 	7600/- 	24050-26000 i -  

Chancellor 	(fixed) 	(fixed) 	 Deemed Univ./ 	fixed 

DDGs and 

• 	I 	 NaionalProf. 	I 

CIE 
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10.8 	Lack of Promotional Avenues for Experimental Scientists: 

The committee recommends an early settlement of this issue as per UGC based Career 
Advancement Scheme circulated vide UGC's letter No. 1.3/86 (P.S) dated 8.10.92. (1ara 4.3 to 4.12) 

10.9 	
DenIal of Promotional Options to ICAR Scientists: 

All those ICAR scientists who have completed five years or more of SeiCC ii the 
pre-revised ARS scale on 28.10.91, he given one time option for assessment as per the 
provisions of FCS of ARS and if 1und fit for promotion be fixed notionally in the next higher 

scale without financial give or take and be placed in the 
uoc replacement scale w.e.tl.l.96. 

(ParaS 4.13 to 4.20) 

10.10 Pay Scales for Scientists and Teachers 

The Committee recommends pay scales approved for UGC Teachers (MHRD 
Notification No. 122/97-VI dated 27.7.98). Scientist be placed in the sce of Rs 8000-13500, 

Scientist (Sr. Sca 	
12,000-18,300 and the Principal 

le) in Rs 10,000-15,200, Sr. Scientist in Rs 

4; 	Scientist in Rs 16,400-22,400 
corresponding to Lecturer, Lecturer (Sr. Scale), Reader and 

Professor, respectively. The basic pay of Sr. Scientists ( 	
12,000-18,300) 	th live years of 

service be fixed at Rs 14,940 as approved by MHRD for Readers in UGC. (Paras 5.13 to 5.18) 

4' 
 

010.11 Pay Scales for SupervisorY Scientists:. 

Project Coordinators, Heads of Divisions, Heads of Stations, Joint Directors (other 
than Deemed Universities) and Zonal Coordinators at present in the pay scale of Rs 4500-
7300 be placed in the replacement sce of 16,400-22,400. They may be paid a lump sum 

amount of 	
1500 P.M. over and above their norm emoluments as superViS0 

	1o\vaflce 

on the same ana10 as approved for Principals vide 	
Notification No. 1-22/97-UI dated 

f 	
27.7.1998). 

The incumbentS of supeiSOrY posts will not be entitled to additional lump sum 

amount of Rs 15 
22,400. 	

00 pm as and when they are placed in the next higher grade of Rs 18,400- 

(Paras 5.21 to 5.23) • ;4'.  

10.12 Pay Scales for Research Management Positions: 

The pay scale of Rs 18,400.50022,400 approved thr ProVicC.C11a11c0r in UGG 
system (MHRD Notification No. F.l-22/97-U.I dated 27.7.98) and for Principals / Heads of 
Engineering Co11eges/TT1SF SPA] SLIET/NER1STI Degree level technical InstitUti0S 
(IIRD notification No.F37l04/95TSH dated 9.10.98) and Directors of CSIR Institutes is 
recommended for the Research Management Positions of Directors of Institutes and National 
Research Centres, Project Directors, Assistant Directors General and Joint Directors of 

Deemed Universities in the ICAR. (Paras 4.25 to 4.41 and 5.24 to 5.27) 

65 



- 	Two advance increments to a ScientistlTeacher with Ph.D. when he moves into the 
grade of Senior Scientist/Scientist (Selection Grade)! Reader (Rs 12,000-18,000). 

• 	 Two advance incremen to a Scientist/Teacher as and when he acquires a Ph.D. 
degree in his service career. (MHRD Notification No. F.1-22/97 U.I dated 27.7.98). 

(Paras 5.19 & 5.20) 

10.18 Harmonisation of Placement of RMPs, Supervisory Posts and Principal Scien- 
tists/Professors in the Revised Scales 

The Committee recommends 

Asscssment of Heads of Division, Project Co-ordinators, Zcmal Co-ordinators, Joint 
Directors of the Institutes (other than deemed Universities) and Principal Scientists (at S3, S4 
and SS levels) as and when they complete eight years of service in the grade of Rs 4500-7300 
(i.e. when they reach a basic salary of Rs 5900) and their placement in the scale of Rs 5900-
7300 on notional basis on 31.12.95, and placement of successful scientists in the grade of 
Rs 18,400-22,400 (Personal) w.e.f. 1.1.96. 

Placement of those who do not complete eight years as on 31.12.85 in the revised 
pay scales of Rs16400-22400 as on 1.1.96 and their assessment and placement in the grade of 
Rs 18,400-22,400 on completion of eight years of total service or five years whichever is 

earlier. 

Induction of the incumbents of Research Management Positions viz., Directors of 
ICAR institutes and NRCs, ADGs, Project Directors and Joint Directors of Deemed 
Universities, directly recruited against Research Management Positions and have completed a 
total of eight years of service in the grade of Rs 4500-7300 on or before 3 1.12.95 and are 
drawing a basic, salary of Rs 5900 into the grade of Rs 5900-7300 as on3 1.12.95 and their 
placement in the replacement scale of Rs 18,400-22,400 w.eS. 1.1.96. 

Induction of those incumbents of Research Management Positions who do not 
complete eight years of service as on 31.12.95 and those recruited on or alIer 1.1.96 in the 
grade of Rs 4500-7300, in the grade of Rs 18,400-22,400 on completion of eight years of total 
service or five years whichever is earlier. 

(Para 8.4) 

Harmonisation of placement of Dean/Directors, Assoc. Deans/Head of Deptt. and Pro- 
fessors be done in the similar manner as above. 

(Para 6.8) 

10.19 Career Advancement Scheme: 

The following recommendations are made 

Career Advancement based on flexible complemeiting scheme be introduced for the 
agricultural scientistswithin the pay srllcs announced by N411RD i.e. Rs 8,000-13,500 at entry 
level to Rs 22,000-500-24,500 at the :cvel of Prof. of Eminence (Scientist of Eminence). 

(Para 5.42) 
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28. 
,4nnexure-6 

la 	o o 	 .° 74 0/95 

D.O. No 	 ./AM/95 

9l1I-110 002 
AGRICULTURE MINiSTER 
GOVERNMENT OF INDIA 

NEWDELm-110001 

D.O. No. 1-7/94-Per. IV 
December : July 21, 1995 

universities) may he given 
the pay Scale of Rs 5900-7300 which is well witlun their present pay 

segment ofRc 4S0(7300 as has also been recognised by UGC. I understand that this pay scale i 
c1entIStS in other scientifiC oranisationS like CSIR. ICFRE, 

given to similarly placed management  e only 120 such posts. Since th 
etc. By doing so the UGC pay structure is not disturbed There ar

e  

management scientists holding such posts arc already very senior getting similar pay and the or-
ders are intended to take effect from the date of the issue, there would be no question 

01 gi\'lng any 

arrears on that account. 

5. 	
1 shall he gratcftl if this receives your personal.atten10fl in view of the urgency of the 

matter to restore confidence and morale of Research Managers and science leaders in the 1CAR. A 

note containing detailed proposal is appended. 

With regards, 
Yours sincerely 

Dear Dr. Singh, 

The Indian Council of Agricultural Research was reorganized following the recommenda- 
tions of the ICAR Enquiry Committee headed by Dr P.V. Gajendragadkar, the retired Chief Justice 
of India. This comprehensive restructuring covering all categories of the stafIvas done with the 
approval of the Cabinet. For the scientific personnel, two services viz. Agricultural Research Ser- 
vice (ARS) and Research Management Positions (R1vIP) for conducting Research and Manage- 
ment of Research were constituted w.e.f. October 1, 1975 and April 1, 1976 respectively. It was 
recognised from the very beginning that Scientists holding Research Management Positions will Dr.Manmohan Singh  
have higher qualifications than those prescribed for the ARS Scientists. Finance Minister 

2. 	The ICAR opted for UGC pay package afier the 4th Pay Commission. This was well 
Government of India 
New Delhi - 110 001 

intentioned and the idea was to remove any disparity between the Research Personnel of the ICAR 
and those of Agricultural Universities with whom they had an intimate interface. Wnile imple- 
menting these pay-scales, due care was not taken to protect the higher positions of those holding 
Research Management Position except perhaps the DDGs and some of the Directors. It has been 
realised that by not maintaining the higher position of those holding the higher Research Manage- 
rnent Positions in the previous system, the leadership in the Institutes and at the Council's Head- 
quarters in the area of Reserch Management has been considerablyweakened and stands demoralised 
as they are clubbed with the Principal Scientists. I sincerely feel this requires to be urgently cor- 
rected. 

S. 	Needless to say that agriculture continues to be the mainstay of our economy and the con-- 
tributions of agricultural scientists to production and productivity has been universally recognised. 
In the changing global scenariO, their role is far more important to ensure cutüng edge technolo- 
gies to attain and sustain advantages on a long term perspective plan basis. 

4. 	1, therefore, propose that the Directors of the institutes, Assistant Directors General at the 
Council's Headquarters, Project Directors and Joint Director of the National Institutes (deemed 
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INDIAN COUNCIL OF AGRICULTURAL RESEARCH 
Krishi Bhawan, Dr. Rajendra Prasad Road, New Delhi-itO 001 

F.No.8-3/99-Per.IV 	 Dated the 18 th July, 2601 

OFFICE ORDER 

Consequent on adoption of LJGC pay package. the pay .scalcs 
of Principal Scientists and Research Management Positions like Ai)( 
I)irectois. Project r)irectoi -s. Joint Directors of Deemed Universities 
etc. are identical i.e. Rs. 16400-2240ft Govt. of India decision No. 
u iide r 171122 1 (a)(i) interalia provides that when two posts art iii 
identical time scale. it is reasonable to hokl that the duties and 
responsibilities to the post are not veiy diffel -ent- In nature. 

As per model qualifications Iexperience prescribed for ViiOtiS 

categories of Scieiitists /Research Management Positions under the 
Council vide circular No. $(3)/95-Per.1V dated 6.2.9, for becoiniii 
eligible for the post of Director. ADG. Project Director etc.. five years 
experience as Principal Scientists or in an equivalent position is Ol)t 

of the essential qualifications whereas for becoming eligible for the 
post of Principal Scientist, only three years experience as Sr. Scientist 
is required. The incumbents of RMPs are also required to discharge 
higher duties and shoulder higherresponsihihilies. 

/ 	Taking into account the above position it is hereby clarified th;i i 

the dutiesand responsibilities of the Research Management Posit ions 

VIZ. ApGs. D - .ctors. Project Directors Joint Directors of Deemed 

	

!. 	 rsities etc\  are higher than that of 	Principal Scientists 

irlesl'ectiYe of PIY scales being identical. 

• 	 - 

Sodhi Siugh 

	

A7' 	• 	

• 	 Deputy Secretary Ii 

• 	Distribution 

	

I 	All Directors/oject Directors of JCAR Institutes. 

	

p' (J' • 	.2. 	All DDs/AL 3s, ICAR/KAB. 
Stcie.taiy. i-\. -S Foium. 

	

-I. 	Si.PPS to DL;. ICAR. 

	

5. 	PS to Secrettiy. ICAR 

-p. 
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rim 
The Hon'bfe Union Agriculture Minister & 

Prime Minister of fndla and 
President, 
Indian Council of Agricultural Research, 
Krishi Bhavan, 
New Delhi. 

Subject:ReViSiOn of Pay Scales of Research Management Positions, 
namely• Assistant Director Generals at ICAR 
HQs./DireCtorS/F'r0JeCt DirectorS/Jt. Directors of Deemed 
Universities and NAARM of the 1CAR Research Ins titutes. 

Respected Sir, 

The Indian Council of Agricultural Research has senior Research 
Management Positions (F IMP) of Assistant Director Generals (ADGS) at the' 
ICAR Headquarter, who ssist in formulating policy guidelines and strategies 
to plan, implement and monitor agricultural researchiedUCati0fhextei0 
programmes. Similarly, tIe Council has 86 InstituteS which are headed by the 
Directors/Project Director to guide, direct and manage the research activities 
in various significant area's in agriculture and allied subjects asmandated by 
the Council. in the fou' Deemed Universities of the Council, and in the 
National Academy of Agrcultural Research Management (NAARM)I there are 

• 	posts of Joint Directors who assist the Directors in all the duties. 

Prior to 1.1.86, the;e Research Management Positions created through 

Cabinet decision, carried,three scales viz. As. 1800-2250 (S-4), Rs. 2000-

2500 and As. 2500-300 (S-6). While implementing the UGC/ 
4th Pay 

Commission grades with ffect from 1.1.86 in the ICAR the scales of above 
three Research Managenent Positions were merged with the scientific scale 

0) including the personal scales of scientists as Rs 
of S-3 (Rs.1500 	

.1800- 
-200 

• 	
2250 and Rs. 2000-2a500, irrespective of their prescribed essential 
qualificatiOflS experienc, roles and responsibilitiCS which were different. 
This anomalous irnplemc.sntation.01 Grades dampened the spirit, zeal and 
enthusiasm and brought a sense of despair and frustration In these 
management positions. It has also created administrative problems to 
manage the institutes/Cer1treSIUts as control and command is crippled. 

• 	 Since positions ci ADGs, Directors, Project Directors and Joiqt 
• Directors of Deemed UniVersities and NAARM belong to the higher cadre of 

Research Management Fosition, a consensus had emerged in the Council 
that these positions deselve higher grade of Rs. 5900-7300 (pre-revised) for 

• 	the following reasons: 

Jhey are directly 
t1ualificatiOns and 
Scientist (Table 1). 

recuited on all India basis with prescribed 
for 

essential 
principal 

experience much 	higher than those 

ck 
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They are the administrative and technical controlling officers for Principal 
Scientists, Heads of DIvisions and Project Coordinators. 

Their responsibilities are much higher than that of Principal Scientists e.g. 
• . a' Director of the !nstilute is the Head of the Office with distinct financial 

and administrative po*ers. He is the appointing and disciplinary authority 
for group B, C and D employees of the Institute. 

The Principal Scientist is responsible for a particular defined 
research/extension programme, while the Directors of Institutes and ADGs 
are responsible for total programme of the Institute and its coordination at 
national as well• as international level. The other duties. include 
administration, coordnation, planning, supervision and guidance of 
research, extension, training, out-reach programmes, consultancieS, 
international collaboration, production programmes, revolving fund 
schemes, resource Oeneration programmes etc These duties and 

• 	. 	responsilities are mubh higher than that of Principal Scientist. 

o Taking the above aspects inview, the ICAR with the approval of Cabinet, 
had identified Research Management Positions (RMP) with higher scales. 

o Merging scales of RMPs with Principal Scientist has disturbed the 
administrative pyramid and has resulted in undermining their hierarchical 

• superiority for which these posts were created. 

o Even after the merger of the scales of RMPs with Principal Scientists, the 
RMPs were kept out cJ scientific cadre and were continued to be filled with 
higher qualifications nd entrusted with higher responsibilities. If these 
positions were not to be considered of higher level, there was no need to 
fill them by direct recrUitment with higher qualifications. These could have 
been filled by giving charge to the senior most principal.Scientist. In fact, 
the system of filling the posts of heads of Divisions on rotation basis by 
giving charge to the senior most scientist had failed necessitating 
switching over to direct recruitment on all India basis. 

4,4 
It may kindly be noted that: 

Granting of proposed scale would not 'entail additional financial 

- • 	• 	• 	burden on the Council as most of the persons occupying these 
positions are already drawing higher than the minimum basic of the 

proposed scale. 	 S  

• The Directors of CSIR lnsttutes (governed by Central Government 
pay scales) and the Principals/HOadS of Engineering Colleges, 

• 

	

	 Teachers Training Institutes, North' Eastern Regional institute for 
Science & Technblogy etc. (governed by UGC pay scales) have also 

• 	 - 	been placed Sin the revised pay scale of Rs. 18400-22400. 

2 
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Professors of IlTs who were at one time in lower scale than RMPs of 
1CAR have now been placed in the revised scale of As. 18400 - 
22400. 

o The superiority of RMPs has been recognised by the UGC/Finance 
Ministry by granting a minimum of As. 17300 in the revised scale of 
Pt-. 16400-22400 to them. 

o The RMPs constitute hardly 2% (about 135) of the total of the 
scientific strength (about 6000) in ICAR system. 

The salary structure and status of these positions remained under 
active discussion throughout in the preceding years (during 1989-95) both in 
the council and the Ministry of Finance. The then Agricultural Minister, Dr. 
Ba/ram Jakhar had written a letter to the then Finance Minister, Dr. 
Manmohan Singh to cohsider award of scale of As. 5900-7300 to these 

• 	•positions.'In reply to that letter, the Finance Minister vide his D.O. letter No. 
• 	34/E-111-95 dated 24127th Nov. 1995 wrote that "I am informed that the ICAR 

has adopted UGC scales of pay for its scientists. I am also told that the UGC 
have: appointed a Pay Commission for reviewing the pay structure of 
University teachers. I would, therefore, suggest that the ICAR may await the 
recommendations of the IJGC Pay Committee". This shows that the then 

, Finance Minister was Favourable in agreeing to the proposed higher 
scale. 

In 1996, the then Hon'ble Minister for Agriculture and President 
ICAR Shri Chaturanah. Mishra appointed a committee under the 
Chairmanship of ,  Dr. KL. Chadha, to look into the anomalies of 41h  Pay 
Commission and also recommend 5 1h  Pay Commission scales for the ICAR 
scientists. This Committee after going through all the anomalies in 
implementation of 4th  Pay Commission report and considering duties and 
responsibilities of all categories of scientists including those in the Research 
Management Positions, has recommended UGC approved Pay scales which 
was implemented in December, 1998. In this report, the Committee has 
recommended higher scale of As. 18400-22400 for ADGs, Directors of the 
institutes, Project Directors and the Joint Directors of the deemed universities 
and NAARM. 

In view of the above facts, it is submitted that: 

o The pay scale of Rs. 18400-22400 be given to the RMPs namely 
ADGsI Directors! Project Directors! Joint Directors of Deemed 
Universities and NAARM. 

Dated: 151h  July, 99/i 	
Assistant Director Generals! 
Directors! Project Directors I 

Joint Directors of Deemed 
Universities and NAARM 

3 
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• tNbIAH coLtNCtL of ARIC,RLYRRAL RESARCF+ 

KRLSFH B1-FAVAN, r. RAffiHD1A PRAAT ROAD 

• 	 HW tLR1 - 110001 
i(15)/-Per tv 

iced: 6.92000 

iLv coRvx U.ofAsvL€UtYC1L ieserci(ICAR) Ls cwt 	ovoV&OtA org 	&itoi- 

ft4Lj ftwec bj the 	ovt. of tfrtCCl. 	For reguLcLt'tg the service vtcftzers of fts 

eva?LoeeS, 	foLLows the 	of t&iC rLes 	s-tti. The ICAR hts the 

dte ofLLvg, 	ercizLg1 prooLvg &it4 co-or Lt&n€Lvg resecrc ecoiov 

vd fts 	lio ( 	gr ittkthe, gro-forr, 	I&tl hbi'tdr, f ieres, hovt&e 

scLee 0111A CI LLLCol scees. 	 • 

v the CAR.W11 Is s evkLf orgsC€Iov £wolvec1 Ii AgrLcfttrCL 	secrci 

EdIo there cre two ovenKtsed servLces Lv the scIevkLfto ccitegorJ. ovLe Ls the 

AgrUtLILtV&lL tztseavok s vIce(AR.S) covsLsiv-g of 	ekLs, sevLor sc€Lcs,
ot  

PrcLpCl 	Lev±is€~ cu other e £vLe 	grades, cnd 	 e the other, Is the 1serci. 

MgeWev PosLUo(RMP) cotrisLvg of DepJ DIrecOYS c,ercl ØDS), Assft 

iIrecIors eteraL(Abcs), b ctoVs; Project tIrectorsv4JOt tlre*ors of NctLoik4ul 

ivsIft±es tmd HLovL AoC06MU of Agril. Rese'ch 

The RMPS  Clye ep ouIsLde the ARS PKd Pre filled ov teurLL bisk for 

fwe jer perioc(. For e cl oh post crovicIe ltfios d1144 dudles have beet' 

pvescribed for fLlI'tg- .  throvg4 o'pev. .dvékLseWeV, ov ALL I vuAcl bclsis th yOug h  

AgricItrcL seklsls ecr b't&v± ocwc (Ast). 

riese 12scWcl4 M-ag 2L± PbsLUbs were cveIed througk cab&e decLsI-ov c'4 

th i.iiè crrI thv scLes, vIz. RS. ±0O-225O(S4), RS. 2000-2500(S 5) 

ad 	2OO-3OOO(') 	WkLle LvIeev[g the l&C/4 U1  pj 	sIot 

gvcides wIth effc fyovk ±.±.' 	I CA 	the scl&s of Otb Ove  three esecirc 

M CI 	oftLo were vk6y0ea with cl scifLc scte of 5-3(5. 1500-2000). 

sie osftLous of 	LrcoVs, Projec€ irecoYS 	dJoL€ Direcor5 of Deeed 

vtiversftie5 vd 	ciov2L AccdeV'J of AgrIL. 	scrc 

beLo'tg to the hi,okey ccdre of ksaC1 MgCVe 	t'oftIov 	coCSLtS 

ew.erged . A ' the CoUtIA&IL th&it these posftLovs deserve higher grcick of R..S. 900-

7300(pve-revlsed) for the followiv'..g reCSOlAS 	 • 	 • 
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Thej cwe 	rec±Lj re&ri.tec, on A ivAta bcsLs, wLth piescbec essevtuL 

LLfccftIovs ctc CApey tetr,e. much hLglier thChA,  those for PrLtA.0Lpt1L scei'tLst 

0 	T1IeJ re the 	w t.strttt.ve  clvto{ te'iL covkroLLvg offtcers for PrvLpcL 

Sceksts, Hecc of DtvtsLons and Projec.t CoorcAIvL4ftOrs. 

o 	TheLr resposLbLLftLes cre w.tch higher thcn'i thct of PrLIAcLp1 SGittAkEStS, e.g. c 

DLrec€or of the istftte £s the Head of the offce wfth dE.StLMt 

CdmtnLStyCjjiVC powers f -fe c the Cippotnttng rn'tc 	cLpLt.I'.crJ ClvthOYLLj for 

cro 	,a and t ewp1oees of the ivts€fticte. 

0 	rhe PrcJpcL sce&tLst £s respovtsbLe for 61 partLouLay Afmtd 

progrcwvtvv.e, whLe tie rLrector.c of itstftttes cuio( AT'-'5 cu-e 

respovsLb1e for totc1L progrc1ww.e of the. vstftutte/laAR. Hc1rs. cIA4 fts 

coorto t oL s weLL s Lterao1 Levels. The other tes 

Lvctte 	I&LstrcftLov; oorc'otLo&, pLcwvLi'L0 1  sipeJov cv4 g cc'tce of 

resecrc1, ey±evsbov-, trcltt4t.I'tg ow±-recch progrcmA.vlkes cosvLtcv..cL.es 

Li'ttervt€Lot'tL coLlabortI.ovt, 61 00c,  research schew.es, revolvL.g f&d schew.e.s, 

re;ore• gev..erctLov progrcw.W.eS etc These udLes cic rspo.sLbL1ftLes are 

•wck hLgher than that of rLv..cLpaL scetLst. 

o 	Tafzvtg the above aspects t.v.. vew, the (CAR w.th the approval of cabwi-et hac( 

ftAevtLftecA Research Ma gevtteI4.t Posuiiovs(R.MP)' wftI hgher scaLes. 	ve 

after the 1'lkerger of the scales of 1MPs wLth Pr ctpaL sctev.tsts, the R.MPS were 

Izept olA± of the scevtfc. carAve at&-c we e cot'tu'wea to be fLtet wLth hgher 

Lcatoc avc etrustec wt±h htgher respovsbLLties 

T•ke saLarj stru tutr& a't status of these posftLos vev'ec wc.er cittLve S5St,OLA 

throughoui± £it the 4rececLvg ears( trLctgi555 both £A. the Couu'.cul cn'tc the 

MLIALstftj of F khe. 'rhe the AgYLwLtLtI'e ML&E.st-er, Dr. Lrawjcthliar had wrLt±et a 

Letter to the thev tvaioe M'uLster, Dr. MciKwokanS(.L'gh to covcsLderawarL of scale of 

RS; 
5900_YL300 to these posftLolks. rep4j tothat Letter, the FL&dH&c& MLtt.L5ter vide hLs 

t.o. letter Ho. 34/-111-95 ahec 24/2 1  Nov. 155 wrote that a ait forv&ed that 

the (CAR has adopted tCC scaLes of paj for Lts cLev-tLstS. I a alo told that the  

i&jc have appoLvted a Pci Coy vtkLssLov for revewLg the pa sb'tctutre of &Lversftj 

teachers; I would, therefore1 suggest that the IaAa ita awaft the I-ccoeat'uO 
of 

the itcC T>Clu Coww fttee .# 11is shows that the thoi, FLL'aIce MLt4ister was favouu-cibLe 

Lt't agveeLi'g to the -popoéd Iigher scaLe. 

lv 19', the the Hov1'bLe MLtLster for AgrucLt1re 	PresLdev± (CAR appoLvted a 

-  coLthe. der the ChaLrashp of Dr. .L. Chadha, too Lto the aales of 

tACC -i- i'aj CoVtvtA.L5SLOV and also recov wevd 5th p3 COIYJ&LSSLOV scaLe.s for the 

CAR. scLevtsts. yhLs cow.v,tfttee after goLvg through all the at'o4&alLe5 £ 

•  pIe .ekatiov of 
Sr ales durLvtg the --' Pa Co sso' perLod at-d 

cosLderLg dutLes and resposLbLlftLes of aLL categorLes of scievkLsts icludLg those 

Lt' the i.esearch Ma gefrikevt pnsftiots, has recovtv&e4ed t-tC •  approved pa scales 

5. 
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wkiIck w.c LmP leme vLted L. tec. i5'. u' thk report the aovv1,L±ee has recow&ev4ec 

htS her sccLe of R.S. 12400-22400 fo' ADCs, DIreCtorS of the ii'st(.ts.. PrOje Ct 

ireetors tkeJott D [re 
 . 

atorS of the ceew.ed R vtveysEtLes wc NAARJ'4. 

7. 	A LclrSe vw'&ber of represevt.tckLov frow. the 	tbei'tS of the RMPS have beev receLved 

for Sr 'tti5 tkeKt the revised pcj sraLes of RS. 1400-22400 is recov e44ed bj 

C,haollka aov&v&fttee. It' ther represtctoIA.s thej have covt.tetec that their 

PppotntMeKk to the;e posftovs are €hrouh ALL IvuACI bcts froK& cvtov.gst the Prtcpc1 

seie'kIsts hciv LVLg fwe Uears exper'efrtce Lvt the grC&e The Gt1.e.s mmd repoi'i..sbaths 

cftickec to the ReseCWch M igeiiet'tt posLfioi't. cire wch higher cu4 therefore 

exressec their ?rotet for ti'g their pcj scLes wfth that of Pr eipL SvJistS 

who are vto't RJvPS. 

g'.. 	i. vLew of the ?osftLov e L0ivtec 	preecLvg prc the c-oiveiL s of the opiv-LoI4. thct 

sIi'ce the DDC-ls of the cot'teiL have a kcOU beeA eqROW wfth vLce ChueLLorS of 

£AS, AtC, tLrechors cmd other ReseCrch MOKAOemcnt PosftLo of the Ic-AR ShOU(164 

be eqvatec wI±h the pro_vce-chc',ceLLoY5 of the viversft'Les who have beevv, gvc tec the 

revsec pRU scciLe of RS. 12400-22400. Th's wcs. recovt&wevcec b the ahcwhc 

cow.vt&fttee 0 Vld clko bj the vL&ewdJers of IC-AR societj Lt't 122 weetiitg of the 

cjovervittg 1oc heLc o1.tL.i5. 	
0 

It ki&&lLJ cLso be t4otec tkcit: 

rcvkv-g of propoecA s r pte of RS. 12,400-22,400 woLc i'tot ei'i.tc.1 add LtiovL 

bvcev ov. the C,oueiL cs wot of the perso-s oc pjLvt-g the.ce 

• 

 

POSEt EOV,.S a re Lre 	crRwLg hLgher thv the Kd Mvm bcsLc of the proposec 

sLe. 

The DLrec.tors of a RtvtLtu±e(OOVeYItth bU c,evtrcL  covervw.ev't pj sccLes) 

'tc the Pr 	pcL/He(2C1S of 	g4'eerI.g c_oLLees, yepcker's iv.Lg 

• 	ivtftv.tes, North E5R S tCyvu Re5ovc1L 	tftvtes for seieiue 	TechvoLogJ etc. 

kve beev g tVe vu 	scciLe of R5. 11?,400-22,400. 	0 

o 	The .sucperLorLtj of RMPS hcS aLrecwJ beet rec.o5v.LSe& bU the  1.kc1a/Fce 

M ~VastyU for 5rcwtLvg a M~mum of R.S. 17,300 to thew Ii the yevsec sccLe 

of 	. i,,40022,400. 

• 	The RMP covstftite hrc 	24j 	(cbov± 135) of the totc1 of the scetLfLc 

strevgth (cibot± (0000) tv, IC-AR sjsteW. 
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9. 	The otcLt feels Ui1-  i-he MPs(o.her tiv. 	cs) ~ hoL be gvev he scLe of R.S. 

IS,400-22,-1•00 rnkc( fts e'tIl £s OL ' tlt the overall i'keres ofhe Orgvsiov. 

Ths Lsses wfth the Cipp roVO L of the Hov/bLe ML'tLser of Agrc.ucft1re. 

(4PrciscicU 

DLrector(P) 

t,tskci Mcithr, 

sec'ec rj (xpe ftcre) /Perso'u&el, 

iept±. of EFypevdttkyc, M Lsrj of pLace, 

North locz, New ieLkL 

ik.ONo. 1(15)/j9-P.IV dcitcd 30,9.2006 
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1 :  • '- 	 26.9.01 	 The 	applicants 	are 	thre 	n 

number... Te;.app].icant no. 3.,Dr. N.D.jema 

• 18 presertly.workzng as a Director ; t 

Indian. Council of- Agricultural Reseah 

complex, •.Barapan.i.,,The applicant.Np...44 

	

• 	 Dr. M.K;Bhattacharyya, is working as a 

' 	 Director, NIRJAFT (ICAR) Dirang, Arunachal 

r

Bujarbaruah is working as Dir6ctor,  

This 	application  

directodagainet the inaction of the 

.responc•.:s in not granting the higher 

scale of Rs.18,400-22,400 as recommended 

by the. Chadha Conimittee and also by the 

	

• •.• .. 	 Members of the 'Governing Body held on 

18.11.1999 in the fol1014ing circunistances. 
• . 	 . 	 The applicants are serving under 

' ' .
5 .• • • . 

the ICAR - a scientific organisatiofl 

involved in Agricultural Research and 

Education having two orgaised services in 

• 4 the ,sci•entific category.• The appliaflt8 

belong ta the Research Management Position 

(For short RMP). It i asserted that 

duties and responsibilities of RMP's are 

hir - er than that of the duties reposed. on 

I 	the Scientists, Principal Scientists. Upto 
V 	 1986 C. 	pay 	r-a1e of the category of 

- 	- 	 . 	staff of RMP's was dift:ettnt from other 

scientific staff. The 4th Central Pay 

Contd. 
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2ommiSsi0n 
6.9.01 C 
	 d5 nated the 
cadrees and merged the scale of RMP t $ . 

The member of the RMP3 represented to the 

higher autoritY citing the incongruities 

before-the.President of the ICAR. The then 

• president of ICAR who also happened to be 

the Minister for Agriculture sent a D.O. 

letter to the Ministry of Finance to 

provide the pay scale to the Director, 

Assistant Director General at the 

Council 	
UeadqUartOrel Project Director 

and Joint Director of the National 

Ntiona1 Institute to provide the pay 

scale that was given to other scientific 

organisations like CSIR1 ICFRE etc. In 

response to the said letter the Finance 
Minister by his communication dated 

24.11.1995 suggested that the ICAR may 

await the recommendations of the UGC Pay 

Commitee which was appointed for,  

• : 	

reviewing the pay of 	
the universitY 

teachers. onsequentlY acommittee 
under 

the Cha.rmafl8hP of Dr K L Chadha was 

constitutedt look into the anomalies of 

4th Pay Commission and also recommended  

5th Pay commission scale5 for the ICAR 

scietistS. The committee after an in depth 

2 enquirY submitted its report with the 

• 	 .i 	
/

following recommendation 

H\H 	 such a ° or 

j5aue of merger of Research 

Management 	post1orL5 	
with 

' 	• • 	
. scientfjC 	cadre 	which 	

has 

damaged the 	fabric • of 
	ICAR 

ReSearCh Management system has 

not been resolved so far depite 

conscious eforts. The Committee 

is concerned that it is high time 

that this is rectified and the 

ongoing concept of RN? as 

• 	• approved 	by 	the 	
Cabinet 	is 

• . 	. 	 Cofltd.. 
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26.9.01 restored. 	The 	Committee, - 

therefore, recommends that the 

Directors of Institutes/NRCs and 

PD8, ADGs, Joint Directors of 

National 	Institutes 	(Deemed 

University) and NAARM, may be 

placed in the pre-revised. scale 

of Rs.5900-7300 as on December 1, 

1995 on notional basis and be 

given its replacement scale of 

Rs. 18,400-22,400 w.e.f. January 

1,1996.' 

The Committee also made its recommendation 

that the pay scale Rs. 18,400-22,400 be 

given to the Assistant Director 

Generals/Directors/Project Directors/Joint 

Dirocors of Deemed Univerities and NARRM. 

A representation dated 15.7.1999 was also 

submitted before he concerned authority 

cleJming pay scale of Rs.18,00-22,0 for 

the RMP's. The Indian Council of 

Agricultural Research also submitted its 

proposal for giving the scale of Rs. 

18,400-22,400 to the RMP's. Failing to get 

appropriate remedy from the authority the 

applicants now knocked the door of the 

Tribunal. 

We 	have 	heard 	Mr. 	S.R.Sen, 

1.rned Sr. Counsel for the applicant 

assisted by Mr. D. Mazumdar, Mr. 

P.D.Bo;arbarua and also Mr. B.C. Pathak, 

learned Ac1dl. C.G.S.C. appearing on behalf 

of the respondents. 
On hearing the counsel for the 

parties and aftr going through the 

material on record we are of the opinion 

that the matter deserves full 
consideration by the appropriate 4uthQrty 

on aseasing all a8pects of the matter. 

The representations 	for allaying the 

grievances are pending. We feel 	the 

matter should not brook delay. In our 

opinion, end8 of justice will be met if 

the applciants are 'ireected to submit 
Contd.. 

\;• 	 . 

\10. 
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• 	 O.A. 295/2001 

	

• 	 26.9.01 fresh representation individually before 

the Secretry within three weeks from 

today narrating all the facts. If such 

representation 	are 	made 	before 	the 

- 	•• 	 respondents the respondent no. 1 shall 
01. 

491  take approprite decision on the matter 

within three months thereafter. Needless 

to state that respondents shall also 

consider the.other representations already 

	

• • 
	 •, 	precented by some like officers before the 

• 	 authority 	and 	shall 	take 	appropriate 	 • 

	

• 	 decision on the matter within the time 

	

• • 	 . 	

0 	 specified. 

With the above observations the 

	

•0 	 • • 	• 	 application 	snds disposed 	of. 	There 

• 	 • 	 shall, howeverbe no order as to costs. 
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JA 
BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 	2 

GUWAHATI BENCH, GUWAHATI DELHI 

M.p.NO. /2002 

IN 

O.A. NO.295/2001 

THE MATTER OF 

DR.R.P. KACHRU & ORS 
	

APPLICANTS 

VS. 

UOI & ORS 
	

RESPONDENTS 

MISC. APPLICATION ON BEHALF OF THE RESPONDENTS 

FOR EXTENSION OF TIME 

MOST RESPECTFULLY SHOWETH: 

1. 	That the said matter was filed before this Hon'bie Tribunal for 

granting higher scale of Rs.18,400 - 22,400 as recommended by the 

Cliadha Committee and also by the members Of the governing body. 

The Hon'ble Tribunal was pleased to pass the following order on 

26.9.2001 asunder: 

In our opinion, ends of justice will be met if the applicants are 

directed to submit fresh representations individually before the 

Secretary within three weeks from today, narrating all the facts. If 

such representation are made before the respondents the 

respondent No.1 shall take appropriate decision on the matter 



within three months thereafter. 	Needless to state that 

respondents shall also consider the other representations already 

presented by some like officers before the authority and shall take 

appropriate decision on the matter within the time specified. 

With the above observations the application stands disposed 

of. There shall however be no order as to costs." 

A copy of the said order is marked and annexed as Annex.R-1. 

2. 	That in 	pursuance 01 the above directions by the Tribunal the 

respondents 	received a number 	representations from the 

incumbents of the various Research Management Positions of ICAR 

for the grant of higher pay scales of Rs.18,400 to Rs.22,400/-. These 

representations were considered by the Competent Authority in a 

meeting on 51h December,2001, wherein DG ICAR with Dr. N.S.L. 

Srivastava ADG Engineering, Dr. Ilyas, Director, CIPHET, Mr. Mritunjayá, 

Director NCAP, Secretary ICAR, FA(DARE), DirectorPersonnel), and 

DS(P&A) were present. 

On the basis of the points raised by the incumbents and other 

facts available on record, the matter was taken up with the Ministry 

of Finance, which was explained In the meeting held on 5.12.2001. it 

is submitted that the Ministry of , Finance did not agree with the 

proposal of the Council. It was further decided by the Council in the 

said meeting that incumbents of RMP will make another 

representation bringing out new points in support of the case for  



/ 
higher pay scale and their representation will again be considered 

for the approval Of Ministry of Finance. 

	

3. 	That in pursuance of the above decision, few new points were 

proposed to be considered by the Ministry of Finance reiterating all 

the points for reconsidering the, issue in view Of the order passed by 

the Hon'ble Tribunal, Some of these points are as under 

The Council clarified vide order NO.8(3)/99-per IV dated 

18.7.2001 that ADG's, Directors, Project Directors, Joint Directors of 

National Institute have higher responsibilities than Principal 

Scientists and therefore, these posts should not beequated with the 

Principal Scientist. 

In the ICAR system, the DDGs and Directors of National Institute 

have been given the scale of Rs.25,000/-(fixed) whereas the scale of 

Rs.18,400-22400/.. has not been given to anybody. Since Directors 

and ADGS have higher responsibilities and are directly recrufteci 

through ASRB from among the Principal Scientists with five years 

experience on all India Competition basis, therefore, they should be 

p laced in the scale of Rs.18,400 - 22,400/-. 

Li. 	That keeping in view the above points as well as reiterating all the 

points for reconsidering the issue, in view'of this Tribunal's order, 

the case has been referred again to the Ministry Of Finance. 



In view Of 
the above submissions it is resecjj 

Subflhitted that the further 
period 

of a months may be granted to 

the respo,15 for obtaining the decision from the Ministry or 

Finance and for the compliance of this Hon'ble Tribunal's order. 
 

RESPONDENTS 

THROUGH 

(Shri B.C. Pathak) DATED: 	
Add. C.G.S.0 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH, GUWAHATI DELHI 

M.I.NO. /2002 

IN 

Q.A. NO.295/2001 

INTHE MATTER OF 

DR.R.P. KACHRU & ORS 

APPLICANTS 

VS. 

UOI & ORS 	 RESPONDENTS 

AFFIDAVIT OF SHRI B.N.P. PATHAK WORKING WITH THE RESPONDENTS 
AS LEGAL ADVISER. 

I the above named deponent do hereby solemnly affirm 
and declare as under: 

I being the Legal Adviser in ICAR, Krishi Bh.avan, New Delhi and 

duly authorised to depose respondent, am well conversant with 

the facts and circumstances of the case and as suchcbrnpetent 

to swear this affidavit. 

That the contents of the accompanying application are true to 

the best of my knowledge and belief and nothing material has 

been concealed therefrom. 

DEPONENT 
VERIFICATION: 

Verified at New Delhi on the 	of January,2002 that 

the contents of the above affidavit are\true to the best Of my 

knowledge and belief and nothing material has been concealed 

from this Hon'ble Court. 

D 
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I'4DIAN COUNCIL OF AGRICULTURAL RESEARCH 
KRISHI BHAVAN : NEW DELHI 

Qh 
No.1( 16 )/2001-Per.lV 
	

Dated the: J J March, 2002 

MEMORANDUM 

Whereas, a case was filed in CAT, Guwahati Bench yje O.A. No.295/2001 
by Dr.R.P. Kachrü & Others Vs. ICAR & Others against the decision of , 

 ICAR in not 

.granting the higher scale of Rs.18400-22400 to RMPs as recommended by the Chadha 
Comrnitteeand also by the members of the Governing Body. 

Whereas, the Hon'ble CAT, Guwahati Bench, in its judgemënt dated 
26.9.2001 in O.A. No.295/2001 has disposed of the OA with the directions that the 
applicants may submit fresh representation individually before the Secretary within three 
weeks narrating all the facts and if such representations are made, ICAR shall take 
appropriate decision on.the matter within three months of receipt of representation from 
the applicants as well as other representations already presented by some like officers 
before the authority. 

Whereas, in pursuance of the above mentioned direction judgement of the 
Hon'ble CAT, Guwahati Bench in O.A.. No.295/2001, representations have been received 
from the incumbents of Research Management Position Scientists of ICAR for grant of 
higher pay scales of Rs.18400-22400 to RMPs. 

Now, in pursuance of the judgement of the Hon'ble CAT, Guwahati Bench, 
dated 26.9.2001 in O.A. No.295/2001, the requests of the representationists have been 
reconsidered by the Competent Authority and found that the same cannot be acceded to 
on the following reasons: 

(i) 	Prior to 1986 the Scientists of ICAR were governed by the Central scales of 
pay with flexible complimenting scheme. But on the insistence of the 
Scientists of ICAR, the Council adopted the UGC pay package. w.e.f. 1.1.86. 
Consequently,the pre-revised pay-scales of Rs.1500-2000, 1800-2250 and 
2000-2500 were merged into one elongated revised scale of Rs.4500-7300 
w.e.f 1.1.86 in accordance with the corresponding replacement UGC pay 
scales. w.e.f. 1.1.86. This was acóepted by the Scientists and incumbents of 
Research Management Positions in ICAR. As the pay scales applicable to 
ICAR scientists during Fourth Pay Commission were at par with the pay 
scales recommended by MHRD/UGC for teachers of the Universities and 
colleges, the Council was bound to follow the pay scales announced by 
MHRD/UGC for the teachers of the Universities and Colleges during the Fifth 
Pay Commission. 



The Chadha Committee was an internal committee constituted by the ICAR 
to recommend suitable pay package for the scientific staff within the overall 
recommendations of Rastogi Committee and Fifth Pay Comrissiofl to look 
into anomalies if any, still existing due to switch over from governemeflt 
scales to UGC Pay Package and to review the present promotional policies 

and suggest changes if any. 

(ni) 	Th recommendations of the Committee were duty )sidered by ICAR in 
consultation with MOF/DOP&T It was decided that sipce ICP!R has followed 

pay scales of MHRD/UGC during the Fourth Pay Commsibn, the revised 
scales approved by MHRD/UGC for the teachers of th'tUniverSitieS and 
colleges should be made applicable to the scientists and incumbents of 
Research Management Positions in ICAR. Accordingly the Directors, Project 
Directors of ICAR Institutes, Joint Directors of Deemed to be Universities 
under ICAR and ADGs at ICAR Headquarters who were in the pre-revised 
scale of Rs.4500-7300 were placed in the revised scale of Rs.16400-22400 
which is the replacement scale of Rs.4500-7300, with the stipulation that the 
incumbents of the positions of Directors, Project DirctorS of ICAR 
Institutes, Joint Directors of Deemed to be Universities under ICAR and 
ADGs at ICAR Headquarters be allowed minimum pay to be fixed at 
Rs.17400/-., treating them at par with the Principal of Colleges under the 

Universities. 

(iv) 	The pay scale of Rs.18400-22400 recommended by MHRD to the Pro- Vice 
Chancellors of the Universities is the replacement scale of pre-revised grade 
of Rs.5900-7300. As the incumbents of the posts of Directors, Project 
Directors of ICAR Institutes, Joint Directors of Deemed to be Universities 
under ICAR and ADGs at ICAR Headquarters were not working in the pre-
revised grade of Rs,5900-7300, they are not entitled to the revised scale of 
Rs.18400-22400. 

(K.K. Bajpai) 
Dlrector(PerSOflfl el) 

To 
All ADGs at ICAR Hqrs 
All Directors/Project Directors of all Research Institutes/NRCS 
Joint Directors of Deemed to be universities. 

Copy to: 
Law Section for keeping in file No. 1(16)/2001-Law 
PerJlI Section 


